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caunsel. far tha applicant* . ,
oL m

Date of registration-i7/5/04 )
Tha learned caunsel far tha applicant saaks

Date of posting Defore bench .erraissien ta withdraw this DA* Parmissian is
(6/6/0l granted* The OA is dismissed as withdrawn* Hewever,

For- Admission ib is at liberty te agitate this matter if he feels

ubjects Suspension ggrieved ana sa adviced*
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(Madan (fr.P. Singh)
Judicial Member I/ice Chairman

Dy. Registrar



